5 HDFC ERGO General Insurance

POLICY-WORDING - LONG TERM TWO WHEELER — ADD'ONS... ..

A. POLICY WORDINGS
1. ZERO DEPRECIATION —CLAIM

tn consideration of the payment-of additional premium of Rs: pald by the lnsured anct reallzed'
by the Insurer hot withstanding anythlng to the contrary, it is hereby understood & agreed: that

for the purpose of this policy; in the event.of partial logs, the depreciation.. ppllcabie glef=)
sectlon 1 of this policy would stands deleted.

Insured’s -Obli'g'atic'ms:

1. Claimfo be. tnttmated w'hln seven days ofloss!damage R
2. Cail ourtoll-free no. 16 arrange for strvey. Doeidael Pt f e

Specific Exclusion: This cover excludes the following parts;
a. Tyres _ _
b Baﬁenes S

1. VGLUNTARY DEDUCTIBLE

{t'is. declared and agreed that the insured having. opted for a-deductible of Rs,____ *a r:educti_f_jh in
Rs.__ .. ... * under ection:1 of-the: pollcy . i

VOLUNTARYDEDUCTIBLE -

- DISCOUNT: ;

Rs. 500 ' 5% on the OD premlum ‘of the two wheel r
Rs: 760 _ 10%: an'the OD premlum of the two wheeler ...
Rs. 1000 ' [ 15%:on the OD prémium of he.two wheeler. ~

_ _Rs 1500- . he two:wheeler._'_____ et

Ji 20% On; the Qb prem um:g

The voluntary deductlble woutd be app!lcable over and above i
standard motorlnsurance po[[cy e T e

"z EMERGENGY ASSISTANCE

by the Insurer notwﬁhstandmg anythmg contrary contamed |
understood & agreed that for the purpose. of this poncy, m t_"
being-disabled due to Loss or Damage covered n
provide the below mentioned services:

stElaor, I'-!D_F
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DFC ERGO General Insurance

Minor repalrs on‘accident:spot : '

Tow:ng assistance for accident and breakdown.

Flat tyre. repair

Emergency fuel delivery

Vehicle key service

Alternate travel arrangement.

JAccomimodation arrangement

‘Ambulance referral . :

'Med:cal ‘@vacuation =
arle si-'aseietance

Battery jump start service.

Vehicle repatriation service.

. Continuation/Return journey.

Transtator service.

a.
b,
o
d.
e.
£
g
.
i
I}
K.
l,
m
L

Subject otherwise: to the terms,conditions limitations and exceptions of this Policy.

3. NO CLAIM BONUSPROTEGTION

In considération of the payment of an additional premium it is hereby understood: and agreed that the
Company- undertakes to protect: your accruing No Claim Bonus at the time: of renewal with-the Company
in-case 6f a valid and admissible claim under Section| (Own Damage). : o

Spec;al Condltlon(s)

1. Thebenefit wr[[ acerue ‘f the pellcy is renewed with us \mth:n 90 days: of expiry. of this Po[rcy
2. This bensfit will wvailable if claim is for Total Loss (T L)/Constructive Total Loss/Theft.
3. The benef twill be availab '.’for_not more than one: claim’ pald or pendmg dunng gach palicy year.

luring: the’ 'I'enod of i surance and net recovered leadmg to a valld and
admlsS|bIe cla[m under Sectlon P (Own Damage) of Two Wheeler Package Policy

1 Replac:ement value 'of the vehlcle as per the invoice; o S
2. If'the vehicle is not-manufactured: any more:than the original va]ue (as per lnvmce) of the vehlcle
at the time of purchase.

2. “Theft claimis where FIR 'n"as not. be'en Iodged

3. Anynon built-in-accessories. —-eléctrical 7 nen. electrlcal o+ e[ectromc mcludmg b[~fuel k:t or fibre.
glass fuel tanks mentioned separately in the Invoice but not-insured / mentiened .in the Policy
Schedu[e

al' nsurance leured Frin Sept14, 2075 and LT Cendfal instibings Company | Lisfited bplor Sept 13, 2016). GIN:
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o HDFCERGO General Insirance

5. CASH ALLOWANCE

In consideration of the payment- of an. additional - premiur- itis. he_r_eby understood and agreed that the
'.Company undertakes to pay you Cash Allowance of Rs 200 per* dayl rf cialm unde '--Sectlon_‘l (Own

penod :s Iess than 3 déys However 1 the repalr penod |s=more-than .3_:days'|t..
days taken for repalr sub;ect to mammum per:od of 10 days

'.|nt|mate _'tb us and sha[[ end on the day when workshop mtrmates
~ thevehicle.. ar S R
4. The benef" tawill be available for not more than one claim’ pald or pendlng during-each- pollcy year

‘Special Exclusion(s):

Cash allowance will not-be paid for the perioc[ for which. vehicle- may bé stuck: for repair .due- to:non-
availability of any part/and or’ matena! at workshop

6. ADDITIONAL PA COVER.

In con5|deration of the payment of addltronal premlum pald by the Insured and reahzed by-_he Insurer not.

"vehicle as a driveror occupant the: Insurer will pay the Insure_ ;
-the paliey.

The Sum Insured: under this cover would be available up to'T 1° crorés:over and- above SI avallable it the -
Indian Metor Tariff; Sum Insured should'be'in multiple:of € 1 Lacs:only: R

.Additional Personal Accident Beneﬁt

Specific exclusions : HDFC ERGO WIII pay the Sum Insured based on the benef“t table |fthe Insured
meets with an accident while travelling in the-véhicle as a drivér or occupant Oy s

The Additional PA cover benefits extend to: _ _
a. Persenal accident cover for insured (owner driver-any named. p’e'r'sa'n)
b. Personal Accident coverfor the-un:named: passenger:of thea_vehlcle
& PersonalAccident cover for the paid driver of the vehiglg: = w7

HDFG ERGO Generelinsurance Company Limitzd. {Formerly HDFC, Ger!eral insurance: Limiled from Sepl14 2016.aru:i L&TGerLeraI Insutanca Compr-.lmr Lzmned upte: SepI‘iB 20‘!6} GIN
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‘HDFG ERGO- General Irisurance

Personal Accident Benefits Table

i Detat!soflnjury . T » .I ) '_ Scaie of compensatton |
CHe Loss of two llmbs or S|ght of two eyes orone. Ilmb and 5|ght of one - 100%

aye. .

| iod'% |

il :F’ermanent total;dlsablement from tn;unes other than named. above
5 SHgH _ - 50% :
Loss of four ngers and thumb of one; hanc! 40%: -

- Loss of Hearing in:one gar/ thumb-and: mdex fil nger of same hanc;l}F N v 26%
.[oss Bf- four fingers except the: thumb ; L : T

X ] % B s oer . 0% - ’
X Loss of thumb! Great toe!m:ddle f nger ' 5% -

Guid eIiri‘e'_s -and Conditions
-+ Claim-under this benefitwill be admissible, only'if

1, It s payabie under:personal accident section of the motor potlcy
Injur_ed persen is the insured.and was travel[mg inthe vehicle asa dnver or- occupant
.. 3 The insured may. opt for- th_z_s__po_hc_;_y_gt _the__.tl_r__ne_;___of_lnc_:epti_on or at the time of renewal.

shall ﬁb‘t‘-'cov'er':-

:defect'.'or mflrmlty or '(b) an acmdent happemng whllst such person is under the mfluence of

intoxicating. liguor of. drugs
2 Such Allowance' shali be payabie only W|th the approval of the Inslired named: in. the Policy ‘and
: ared’ -ar. fh

-Defih_iti.qﬂs:-

Accident - An accident is-a.sudden, unforeseen and muoiuntary event caused by extemal and vigible.
means.

'ln;ury - Injury means. accuzlentai physmal bodily harm excludrng rl[ness or dlsease so[ely and. directly:
caused by external, violert and: visible:and. évident means-which is-verified ard certified by: a Medical
;'F’ractlttoner

DG ERGO Géneral s

'Ccmpanr Um!le : {Formeﬂy HDFG Genera[ Insurance Umzfed fmmSepH 4, 2{}16 4 L&T General fiduraice Gompany. hmlted uplorSepE13, 2016) CiN:
o QOO?PLC???‘I‘]? FRegistéfed & Jyor, HOF! ; oy, T Parckh Marg, Chitchigate, Muribai - 400.020; Cusiomer Servicé Address: D301,
3:t! Floor, ‘asterm Businese Districh {Magrvel Mali; (B8 Marg fandup (West], MUMBN 4000?& TeL - el 653-8 Fax0f 22 6638 3699 1 care@idfieric.com |www hdfcergs.com j IRDAF Reg MNo..
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HDFCERGO General Insurance

Limb - means the hand-above the wrist Jomt or foot-above the ankle 10|nt

Beneflclary ln Ghse of teath i r
insured persen, the sur\nwng spouse of the msured perscm mentally capable and n
'by the chlldren recogn:zed or. ado '

subject to'maximum Sumii
pohcy year s

Prowded always that

1} no'amount-shall be payabie if it-is arising or: resulting from or traceablé fo; -

a. ‘intentional self-injury, suicide or attempted suicide physma[idefect or.__ f rmlty-o___ o

b. an-accident hagpening whilst: such person'ls 1N he xicating:liquor
‘or drugs, _ i S

d. any exp : s’psycho .or
accentuated: by accident or otherwise;

e. ‘any physmtherapy treatment;

f. -anyexpense ot supported: by an-ongmal and valid bl[lfrecemt and felated

prescription of the. attending medical practitionet/Hospital/: Nursing Home;
g. expehsesif the treatment is started after 5 days from the date of acmdent

HBFC ERGO General Insufance Cdrigany L:mlted {Fommary. HORC General Insurarice. E.Irl‘lllEd fom Sapi 14, 2016 and L8
UB6I30MHZN0TPLE 77137, Registersd & Corporata Office: st Flaer, HDEC House; 165 - b ion,H:
3 Bloer, Eastem Busmess Dustnct (Magnet Mall) LBS'___, 2, B handup (We




CRGO :Genera) Insurance

1) ‘Such-amount shall be payabie only wit proval of the Insured named in the.Policy and
direcily‘to: thednjured person or: his/n er 'esentatlve(s) whcse receapt shall beafull
dlscharge in réspect of the | |nJury cf suc._ person

2) Net more "han **personslpassengers are m the vehlc[e msured at the time of occurrence of-such

:-Subject othermse to the terms exceptlcns condlt[ons and Iimltatlons of this’ F’ollcy

« The Sum [nsured is to be Inserted < maximum Rs1 lac in multlples 0f10,000>

**The registered snﬁing"capac:ty of ‘thie vehicle-insured is ‘to-be inserted: “Insured Person” for the
purpose of thée covar. herelnabcve shaII mean and mclude pllllen rider: or passengen’s as mentioned in
the Pchcy Schedule :

s DRIVE THROUGH PROTECTION FORENG[NE

in ccns;deraﬂ_ ef the:. payment of an addltlona[ premlum |t is- hereby understood and agreed that the
Company undertakes to: prowde cover to the-engine of Insured vehicle: mcludmg its block and child’

- parts along-with-the: gear:box: prowded the:loss or: damage:is -due 1o the ingress: of water in the
engine or leakage of lubricating oil froth the ‘engine/assembly:dug to acciderital damage.

: Spec:al condltlon(s)

.Wate -damage cover: WI|| commence cnly when the raisin e\ndence of vehlcle is belng
Pk or-faving: stopped in waterlcgged aréa; :
2 Leakage of Iubncatmg oil cover (peril). will. commence: prc\nded there IS ‘a V[SIb]e ewdence of

oo ecaccidental- damage to the engine or.respective assembly
G -AII reasonable precautions are taken to.avoid-any-loss or. damage and a!so to prevent aggravatlcn

4. The benef"t will be available forriet more than one clain paid or pendlng dur[ng each policy year

Special Exclusion(s). -~~~

: N the assembly o '
ered- nder Manufacturer‘s Warrant' "'or' reca!l campa:gn

4171 scrance' mpany Lim;!ed: onm v gilos 'G_er!eral Insuranca Limited from Sept 4, 204 6 and LT Garerd] \nsurance Coimpanty Liffiiad upto. Sept 13, 2016), CN;
’ "HOFC House, 155 166 Backb i Rec[amalhnH T Parekh Marg Chumhgata Mumbar—n‘lDD 020 CustcmerSerwceAddress D304,

' " 148 Long Tenn ik Whee[er—- ; HEJRUAdd -onrMolor 1155




ERGO General Insurance.

9. Multi Vehicle Discount o A S
It is. agreed by the [nsurer that d|scount frem the sec_end’vehlcle enwards up to 2‘3% ouer the_

as declared by the Insured and vehicles ma
“indeperidently as identified by the:same own

The.discounts applicable based on the number of veh:cles are as under

‘No of... Dlscount
Vehlcle i e
. 2 5%

10. EMI PROTECTOR

_|n the e__ f:the vehlcle |___ Ul : A
insitrer will pay __ned |n the:
policy schedule. .

-Special conditions:-

pollcy schedule: _
The measurement of waltlng penod of 30 days for the purpose: of the benef t ould" "tart from the
day insured: permlts or repalr te____'tart and: avarlabrilty of: a[l spare par T

and repalrer N :

Specific:Exclusions.

1, I spare parts are not available’ then those.ny
2. This:add -on’ cover would not:be appllcab[_
(CTL) e .

HOFC ERGO Géneral Instraice; Company
UBSOSUMHZOO?FLCﬁﬁ !7 RBnglE & Lo

waswdfoesgo.con ((RDM Rég No.. |




DFCERGO General insurance

11. DEPRECIATION WAIVER:

i __nal premlum lt IS hereby understood and agreed that the .

( | :tdeducted towards the: depreciation on: rep]acement of parts if-
DepreCIatlon Wewer |s menttoned in‘the: F’ol;cy Schedule-and, if.claim: inder-Section | (Own Damage) of
my: -asset Two Wheeler F’ackage insurance is valtd and edmnssuble

Spemai Condltlon(s}
1. This.benefitwill not be:used to replace: thoee parte of the vehlc[e whrch is'not necessary to
replace -under Section I. {Own'Damage}- of my. asset Two: Wheeler Package Insurance The
necessaty.-or ':rrepareb[hty for replacement of part(s) wﬂl be demded by the Surveyor/analyst as

12. ADDITIONAL PERSONAL ACCIDENTINSURANCE

in conmderatmn of: the paymen of an: addltsonal prermum it is. hereby agreed and understood thatithe

‘TableicfBenefits ~—~  ~ ~ =~ =~ " |ogale of Compensation
1) Accidental Déath ™ _ 100%
21 Fermanent Total. Dlsablllty

1) Loss of sight .of-both geyes 100%
in)Loss of, by physma[ separation: of two entlre o
hands:or two entire feet b 100%:

.. _liiy Loss-of ohe entire” hand and. 6ne- entlre fogt . 100%
“livy'Loss of sight of one eye and such'lossofore ™ |~ = 100%

lentire hand:-ar one entire foot
). Complete loss of hearing' of bothvears anci

complete loss of speech S 100%.

vi} Complete loss-of hearing of-ho R ears: and S
|loss of one fimb/loss of sight.ofoneeye - ...~ .. | - ... 100% ..
iy Complete loss.of speech and loss of- one_ ' S 100%

. Ilmbfloss of s:ght ef one. eye

. mpany Liraiid upto Sept 13, 2016). CIN:
; i : Churchig £ 400020; Custarer Service Address, D-301,
3rd ‘Fidor; Eashem Euslness Drs{ncl.{Magnel Walf, 58 Marg, Bhandup_(Wesl]. MUMBAE.—.4UOD?B TeL <07 926638 36001 Fax 91 32 6538 3699 | care@hd“!cergu com. Iwww noféeroom | IRDA] Reg No.
*77 446,160y Tean Two Wheelsr —Addons HERUAGS-on/Mator- 11155
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LIGB030MHZ007PECT 77117, Registred & Camarate Gffice; 1

For the purpose of itemis under2 above; ph Slcal separation’ of one entir 'hand shall... . ..
mean separation at of above wrist: hdloro the foot at or above ankl o espectwely R |

viii) Permanent total-and absollte disablement
disabling the nsured Person- from_engag:ng in: any. .
employnient or occupation Gf any. -.descr[p jon.
whatsoever )

Additional inbuilt covers:

Sub;ect o the terms conditlons exclusmns shpulatlons and fn::'ons"' co':?alned here[n or

.expressed or endorsed hereon m the event of a clalm for- .

“to Home m_cludmg funerz

is payable.
Il. Ambulance Charges

Reimbursement:of Ambulance char esfor
transportation.of:Insured: Persori to:Hospita
|fo|lowmg Acmdent

Sect|on I (Own Damage) of my asset Two Wheeler Pac"kage Insurance

1. compensa’uen shall be
any such person arlsm

part arfsmg or resultmg from ‘or t"
-swmde physu:al defect or |nf rm[ty-

discharge in respect of the mjury of such person

Not more than<_>*"persons/passengers are it thie: vehicle:insured:at thetime of 1 occurrence of such z

‘tnjury Subject otherwise to the terms exceptlons conditions: and ilmltatlons of. th!s Policy:

*The Capital Sum Ihsured per passengeris to be 1nserted <Maxirrium: Rs 5 Iakh in: multiples

HRFC.ERGO Gendral insurange. Compaiy Limiled, (Formedy HDF
Floirr,.

'M':'s_;f_wvbi_acu

3rd Floor Eestem Busmess D«slncl {Magnei Maﬂj LBS Marg Bhandip




' HDFC RGO General Insurance

of10; VES

*The: reglstered Sedting: capac;ty of the vehlcle | ured i__Sf-'fo [_ine"f-i'n'ser{tEd;

- #*Definition “Insured Person” for the. purpose of theé covers herelnabove shall mean and include
-pillion rider or passenger!s as menticned i the' Pollcy Schedule. -

13, ADDITIONAL VQLUNTARYDEDUCTIBLES

' hd under Sechon 1 of the Pohcy IS hereby

In conisideration of the-above, it'is hereby uniderstéod and. agreed that the Insured shall bear under
.Sectlon 1 of" my- asset Two Wheeleér Package Insurance Policy in respect of esch and every: event

rise | total loss/constructive total Ioss/theft) the. first Rs. (or any less
'expendlture wh| 1 may he' mcurred) of any xpendlture for whlch provision has: been made under
this Policy and/for of any expenditure by the Company in the "éxercise of its discretion under
Condltlon no***of thls Pollcy

If the expend[ture ln surred. by the Company shall include any amount for wh|ch the Insured is
responsible hereunder such am: n_t: shall- 'epatd by the. Insured fo the Company forthW|th

For the purpose: of thls Add—On cover the'expressmn "event” shall mean an gvent.or series of events
- - ansing:outof he cause:in-connection with the' vehlcfe lnsured in respect of whlch indemnity is
provided under this.Policy, - .

Subject otherwise to.the terms cen'diti-ons.'1i'mitatio-ns- and exceptions of this Policy.
|untary:dedtictible amount opted by the irisured.

a_tmg to the. additional voluntary deductible opted
: olicy COI‘IdltIOﬂ No.-3of r my asset Two Wheeler Package Insueance.

'De_du_ct_l_ble;level Discount in pre'm'i'um '
Rs 4000 _ 30%
~REBOOQ " e e A8 e
SREFODE s R T 450/0 A
3Rs-'1'0000- - 50%

B CLAIMS SETTLEMENT o

1) [nsured’s Obhgatlons

gy +Claim: to be! mtimated within:seven.days.of Iossfdamage
b) Call-ouritoll-frée:no.1800:2:700:700t0: afrange forsurvey .

2) The Company's- obllgatlons

HDFC ERGD Gendrdl !nsura.n ]
UEGDSUMHKJU?PLC?TH 17 Regidleret 4 ate Dliice d DFC Hodge, 165 - 1868 ckbayRecbmabon H. 1. Parekh Marg, Churchgabe Muinai— 4007020. Customer Sennoe Address 0301,
* 3 Finor, Easlem Bisiness District {Magriat Manj, LBS Marg, Bhandup (West) MUMEAE 400078, Tat:491, 278638 3600 | Fak: 0122 6638 5689} cam@hdfnergn com }wway. hidlcemc.com | IRDAYReg No.
i46:Long Tem Tit, Wheeler - Add-ans HERLIAdS onfiloter 1155,




HDFC ERGO General Insurance.

a) Surveyor will be appointed _basisithe-qq:’a‘r}_tum._'-o_f loss, city:and-iloc'a_tiql_j'_ o |
b) -Basis the assessment provided by the ‘Surveyor in the form .of Strvey repoit, The Company will
settle the claim .

C. CANC'ELLATION CLAUSE: -

This add on covers cannot be cancelled on standalone basis by the insured. It can be.s:c'an_ce_[led ‘subject

to cancellation- of base-policy by the insured on-seven-days' notice by recorded ‘defivery; PFO\(iﬂed_-"'no

claim has arisen during--t_h‘e:’__c_Urrehcy-o‘f the add-on cover,

Subject othierwise to the terms, e_)(CEPtib__ns_,. :_:_onditio_n:‘;:-.._and limitations of the Base-Policy.

. HDFG ERGC:General insrance. Canipany Limited, {Forsierly. HOFG General Ingurance Limite
usao_aomazuumcmﬂ'?;'Regism'red-s.-c_erppmtqomqe':m Fidor, HDRG olise, 165'- 166 BackbayRecamabon, . T, kh Marg,, Churehgate, Muribai 400, 0
3 Flodr, Eastem Busines Distict (Magnet Makj, L0S Marg, Bhandup (West). MUMBAI~ 400076, Tel:+d1 22:6838 3600 | Fax: 1. 22 6638 3699 [oars@hdicerga com ] wivivdres oy
o 146.long Temi Two Wheeter -~ Add.ons HE/RLMAGD an/Moler 17155 i )
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